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ltem No. 119 Court No.9 Section XIV
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 2227 CF 2000. @@
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Ms Precision Steel & Engg. Wrks & Anr. ... Appel I ant ('s)
Vs.
Prem Deva Niranjan Deva Tayal ... Respondent (s)

[Wth appln.for taking addl.docunents on record and permni ssion
to subnit additional documents]

Dat e: 23/ 10/ 2002 This natter(s) was called on for hearing today.

CORAM
HON BLE MR JUSTICE S. N. VARI AVA
HON' BLE MR. JUSTI CE ARUN KUMAR
For the appellant(s) : M. HK Puri, Adv.

For the respondent(s) : M. Subranoni um Prasad, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
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Not this week.
. SP1
[ Naresh Kumar] [ VP Tyagi ]

Court Master Court Master



